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Shri R.K. Tewari learned e@uﬁﬁéi.féé;’

the applicant is present. Misc. Application

No. 4@/8 of 1990 taken up. The applicant ﬁﬁril

. Awadhesh Kumar Tiwari seeks to withdraw the
original application No. 774 of 1987. This
request is allowed. The application is dismissed

as withdrawn with no order as to costs.
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